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In partial modification to this court's 0ffice order No.2B/Appn. dated 06.05.2025, rhe designation
of officers in corumn No. 2 be read as sri santosh Kumar Agarwar, Deputy Registrar (Non-Judicial)_ Il, Sri
Mithilesh Kumar choudhary, Deputy Registrar fNon-Judiciar)- III, sri sumit Mitra, Deputy Registrar (Non-
Judicial)- V and Sri Rajesh Kumar, Deputy Regisrrar [Non_fudicial]- VI.

The aforesaid Officer 0rder is modified to this extent only.

By Order ofthe Court,
Sd/- Manoj prasad

Registrar General

MemoNo. 3S6) /Apptt Dated Ranchi the 0? \av, zozs
copy forwarded to the office of Registrar ceneral/ Registrar (Administration)/ Registrar

(Establishment) / Registrar (Judiciall/ the Member secretary, scMS/ rhe centrfirolect co-ordinator, e-
courts Proiect, High court of lharkhand, Ranchi with a request to take necessary steps for uploading the
same to the official website of this court/ All the Joint Registrars/ Alr the Deputy Registrars/ The Deputy
Secretary, SCMS/ D'R -cum-PPS to Hon'ble the chief .lustice/ All the Assistant Registrars including A.R.-cum-
Court 0fficer/ In-Charge, P.As'. section/ In-Charge, court Masters' section/ All the section off.icers/ stamp
Reporter/ 0ath commissioner.............., High court of Jharkhand, Ranchi and 0fficers concerned for
information and needful.
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